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2280. SHRI ARVIND NETAM: 
Will the' Minister of HOME AF-
FAIRS be pleased to state: 

(8) whether there is any proposal 
under consideration to formulate a 
eomprehensi'ye echeme for the trial 
development of Bastar District of 
Madhya Pradesh; and 

(bJ if so, the detail,. thereof? 

,mE MINISTER OF STATE IN 
THE :MINISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAK-
WANA): (8) Comprehensive plans 
fOr development have been draWJa 
up by each one of the 7 Integrated 
Tribal ])evelopment Projects of Bas-
tar District, super imposed by a 
Bastar Tribal Development Authority 

(b) The Tribal Development 
Authority Bastar will oversee the 
implementation of various develop-
ment programmes in the District. 

Licenc~ iSSued to States 

n81. SHRI NIREN GHOSH: Will 
the Minister of INDUSTRY be pleas-
ed to state: 

(a) Dumber of applications for in-
dustrial licences from the cUf!erent 
States for the last 2 years State-wise; 

(b) the nwnber of licences arant .. 
State-wise during the last 2 years; 

(c) the total capital investment en-
visaged in those licences granteci 
State-wise; and 

(d) the nwnber ot licences grant .. 
ed S8 far durinJ the current year-
State-wise? 

THIl MINISTER OF STATE IX 
THE MINISTRY OF INDUSTRY 
(SliRI CHARANJIT CHANANA) 

(a) A Statement is enclosed. (State-
ment-I). 

(b) A Statement is encioeK 
(Statement-II) . 

(c) The information regardinl 
total capital investment envisaged i. 
the industrial licences granted is not 
centrally maintained in the Secre-
tariat for Industrial Approvals of the 
Department of Industrial Develop-
ment. 

(d) A Statement ia enclosed (State-
ment -III). 

Statement - I 

NUHBU ow INDUBTJUAL LICENCE ,ApPLICATIONS .JlECIUVED DUJUNO THE YLU.S 1978 & 1979. 

'\!. ~ l:n~ of the State/Union Territory 
No. 

J. Andhra Pradesh 

2. Auam 

3. Bihar 

•. Gujarat 

5. Haryana 

~. Hinn.c"tal Pradesh 

7. Jammu & .Kashmir 

Industrial Licence 
ApplicatioIII 

received during ....... __"._,. - .. __.._,. __.. __.._._ 
1978 1979 

10 0 117 

17 6 

34- !.I5 

1,56 ~~3 

57 86 

22 22 

13 IS 
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St. Name of the StateJ 
No. Unio11 Territc4')' 

Industrial Licence App ications 
rereived during 

.,.__..__..._,._...._--------
19?8 1979 

8 . .Ka-ala 29 2. 
9 J .K.arnatak a 67 lOS 

10. Madhya Pradesh 73 is 
1 I. Maharathtra 316 30 4 

1:1. Meghalaya :2 

J 3- N agaland 

14. Or;' •. 32 2 5 

15. Punjab 62 49 

It;. Raj.~lhan 62 80 

17. 'r.unil N adu . 83 ~ 

18. Tripura 

J9. Uttar Pradesh 93 112 

RO. West Bengal log 8, 

!ll. Chanci'sarh 3 

aa. Anda.man & Nicobar 

113. Dadra & Nagar Haveli 4- 3 

~.f. Delhi 29 12 

a5. Goa, Daman and Diu 7 14 

1116. Pondicherry • :2 

...._~--...... -
TOTAL 1370 '4-'st .._. ............ .__.._....._._.._. ....... .._ 

Statemeat·D 
• • ,.. C • ... ~ 

STATE-WISE BREAK-UP OF NUMBER OF INDUSTRIAL LICENCES GRANTED 
DURING THE YEARS 1978 AND 1979 

----------
51. 
No. 

Name of the Sta.te/Union Territory 

I AtJhr.a Pradesh 

R Andaman a: Nicobar • 

---------
No.ofIn~ 

Licences issued 
~. 

17 
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51. Name 0: the Statel 
No. Union Territory" 

Xo. of Industrial I.icCl'CCS 
issued during __ .......... _.._t..,_.._..._.._.._. __ .. _,,_ 

197ft 1979 

-,-------- _.----------- ------ --------
:3 Auam 

4 Bihar 

5 Chandigarh 

6 Dadra & ~agar Haw'li 

"; Ddhi 

g Goa, Daman & Diu 

~I Gujaraf 

to Haryana 

1 1 Himachal Pradesh 

12 Jammu & Kashmir 

13 Karnataka 

14 Kerala . 

I;) ~{adhya Pradesh 

16 ~1aharashtra 

17 ~{anipur 

IR Meghalaya 

19 ~agaland 

:20 Orissa :2 6 

21 Pondicherry -
22 Punjab 9 13 

:23 Rajasthan 10 8 

24- Tamil Nadu 28 a6 

25 Tripura -
26 Uttar Pradesh ~ 33 

27 . ,",'est Bengal 23 29 

28 State not indicated 3 2 

..__.,_. 
TOTAL 348 36s 
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STATE-WISE BREAK-UP OF NUMBER OF 1~1)USTRIAL I.ICEr\CES GRANTED 
DU·\.lNG THE PERIO.) JASU.\ltY-OCTOUER, 1980 

SL. Name o~ the Statel 
No. Un:on Territory 

Andhra Pradrsh 

:2 Andaman & ~icohar 

3 Arunachal J'radrllh 

4 A'ISarn 

!i Bihar 

6 Chantiig,lrh 

7 Dallra & Nagar Hav(·li 

8 Ddhi 

9 Goa, Darnan & Dill . 

10 Gujarat . 

I' H: .. ryalla 

12 Him:\chal Pra<if'sh 

13 Jammu & K.lllsmir. 

14 Ka.rnataka 

15 Kef.lIft 

16 L M & A Islands 

17 Madhya Pr;\desh 

18 Maharashtra 

19 Manipur 

::0 Mrg!lalaya 

21 ~{izoram 

22 Nagaland 

::13 Or;.. ... '. 

24- Pondicherry 

25 Punjab 

26. R.ajasthan 

27 Tamil Nadu 

28 Tripura . 

29· Uttar Pradesh 

30 \\'est Bengal 

31 State not Indicated • 

TOTAL 

:.;u. 0 Licences grantoi during 
Janllary~- Obt()ber, 1980 

~ __ w-________________________________________________________ __ 

79 

19 

:1. 

35 

6 

94-

7 

13 

q. 

33 

24-

18 




